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Will . the , "Minister of 'FINANCE be' 
pleasid. ' to .' state: 

(a) the number of general, Schedul-
ed caste and Scheduled Tribe employ-
ees appeared in the 'Nrittsn All India 
Service Test, 1980 of the Central Dank 
Of India held for promotion to the 
Officer Cadre; 

(b) the number of general, Schedul-
ed Caste and SCheduled T libe em-
ployees who have been charged with 
Ltsing unfair means in the Test· 

(c) whether the ,Pre-Test Traimng 
afforded to the Scheduled castes «lftrl 
Tribes Contestents of the Test was 
opposed by the All India Central Bank 
Employees Federation-the Majority 
Union and other general {'a.ndidat.('s. 

(a) whether the Bank. agreed wit'h 
the Majority Union and other Trade 
Unions not to award anS such Pre-
Test Training to the Scheduled Caste 
find Scheduled Tribe Candidates ap-
pearing in the All India Service Test: 
and 

(e) whether the Bank proposes to 
afford Pre-Test Training to aJI S2/ST 
candidates appearing in such Test in 
1uture? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRJ 
MAGANBHAI BAROT): (61). A<:coro-
ing to the Central Bank ot bdia, 3597 '-
candidates belonging to ene ~  cate-
gory and 451 belonging to Scheduled 
Castes/Scheduled Tribes hod a l~ea ed 

in the All India Service '.rest held in 
1980. 

(b) The bank has not received any 
complaint against such candjdates 
fOr using unfair means. 

(C) The Qank has ~t ted tbat the 
All India Central Bank Employees' 
Federation had urged. for impa111ng 
P.test tralnlngl:or all candidates.' 

(d) 'No 8UCjl agreement has ~n 
made by the ana e l~t  

to Indiaa Tourlstrl 

3412. PROF. P. J. KURIEN: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state: 

... (a) whether it is a .bct that t e ~ 

is a deliberate Policy to ignore t ~ 

Indian tourist in the tourism develop· 
ment plans of Government; and 

(b) if not, what are the features of 
the policy encouragbg and assisting 
Indian tourists? 

THE MINISTER, OF R S~ 

AND CIVIL AVIATION (SlIRI A. P. 
SHARMA): (a) and (b). No, Sir. 
The Gov.ernme!'l: L:; giving d ~ im· 
portance to the development of domes .. 
tic tourism. Several facilities ha<,e 
already been provided for dornest i.-:! 
tourists during the various Plan. 
p.erioa.s. A chain of tourist bungalo\V.=. 
and youth hostels have Le."n constnl:.:t-
ed for providing inexpensive accorn-
modation to middle-income group 
tourists as also to Our youth for ,m'n' 
moting youth travel. The construe· 
tion of additional youth host-als will b:! 
continued in the Bixth Five Year 
Plan. 

A 120D-bed Yatri Niw3S is p e~en  

under construction by 'the India To L\· 
rlsm Development CorporativIl in Nf'W 
Delhi: I t will provide inexpensi ','e 
board and lodging facilities. Similar 
projects will be considered at othl.:r 
centres only after the Government i:" 
satisfied with the results of the opcr.:1-
lion of the Yatri Niwas in New' Delhi 
for the, first 2/3 years. 

For providing facilities· for the hlrge 
number of pilgrims a ~~dety namec1 
the Bharatiya Yatri A vas Vikas SamiE 
bas been set up under the Societies 
Registration Act. 't'he Samiti will 
give rrants/loans for the maintenance! ' 
Improvement/expansion of dharam 
shales/serais/musafirkhanas at natio· 

....... ~any important pilgrim centres. The 
Samitl would also construct such 




